j 1 TEM NO. 1B( For Judgnent) COURT NO. 9 SECTI ON

XV
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NO. 7200 of 2002
BHARATI TELENET LTD. Appel | ant

(s)

VERSUS

UNION OF I NDI A & OTHERS

Respondent ( s)

WTH C VIL APPEAL NO. 1816/2003

(Heard by Hon’ bl e ASHOK BHAN & A K. MATHUR, JJ)

Date: 31/03/ 2005 These Appeals were called on for pronouncenent of

j udgnent today.

CORAM :
HON BLE MR, JUSTI CE ASHOK BHAN

HON BLE MR JUSTI CE A. K. MATHUR



RECORD OF PROCEEDI NGS

Hon’ bl e M. Justi ce Ashok Bhan pr onounced t he

Judgnent of the Bench.

(Parveen Kr. Chaw a) (Kanwal Si ngh)

Court Master Court Master

(Reportabl e signed judgnent is placed on the file)



